4) OA No.887/99

Dt. 10.5.2001.

Heard Shri G;K.Masand, Counsel
for the applicant.

Issue notice to Contemner No.1
S.Ramani Iyer, working as Chief General
Mahager, Mahanagar Telephone Nigam Ltd.,
Telephone House, Prabhadevi, Mumbai - 400
028. No notice 1is being issued to
Respondent No.2 at this stage.

Notice to S.Ramani Iyer will
indicate that he 1is directed to be
present in person on 15.10.2001.
However, 1in case, he is represented by a
Lawyer, then he need not be present
personally on the date so fixed. The
Registry to show the name of Shri
G.K.Masand as Counsel for the applicant
in the cause list in future.

S5.0. to 15.10.2001.
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